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O R D E R 

 
 
 

PER BENCH: 

 

01. These are the four appeals filed by the assessee for A.Y. 

2017-18 to 2020-21 contesting   confirmation   of 

disallowance of late payment of employees contribution to 

provident Fund, ESIC beyond the due dates prescribed 

under the respective Act by the National Faceless Appeal 

Centre order dated 3rd May, 2023, 27th April, 0223 and 

15th May, 2023 and 27th April, 2023, respectively, for A.Y. 

2017-18 to 2020-21. 

02. When these matters were called for hearing, a letter dated 

12th September, 2023 was placed before us from the 

Managing Director of the assessee, wherein it has been 



 
Page | 2 

ITA No.2200/Mum/2023 

Shrijee Lifestyle Pvt. Ltd; A.Y. 2017-18 

 

stated that assessee has filed these appeals, however, in 

view of the decision of the Hon'ble Supreme Court in case 

of Checkmate Services Pvt. Ltd. Vs. CIT (448 ITR 518) 

these appeals are to be dismissed in favour of the 

Revenue and therefore, these appeals may be dismissed 

as withdrawn.  

03. The learned Departmental Representative did not have 

any objection. 

04. In view of the letter dated 12th September, 2023, by the 

managing director of the assessee company, making a 

request for withdrawal of these appeals, we dismiss these 

four appeals as withdrawn. 

Order pronounced in the open court on   03.10.2023. 

 

Sd/- Sd/- 

(SANDEEP SINGH KARHAIL) (PRASHANT MAHARISHI) 
(JUDICIAL MEMBER) (ACCOUNTANT MEMBER) 

 

 

 

Mumbai, Dated: 03.10. 2023 
Sudip Sarkar, Sr.PS 
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